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15,4,1993 | Mr Virendra Lodhs = counsel for the petitiopar
Mr, V.8, Gurjer ~ counsel for the respondents,

The learned counsel for the respondents
submita thet the order has been complied with
nd he has supplied a copy of the commliance
order to the learned counsel for the petitioner,
e The learned counsel for the petitioner submits
that he has geceived 8 copy of the eoré;uanee
order, In the light of the,' suhmtesioql made
by the parties the contempt petition is dismiszed
and the notices db;'metged.l
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